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Written Answers

to (c). Detailed information has been
called for from the Manipur Govermn-
ment and will be placed on the Table
of the Sabha as soon as received.

TeLePHONE CONNECTIONs IN MANIPUR

2307. SHRI M, MEGHACHAN-
DRA: Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) whether Government propose to
increase the number of telephone con-
nections in Manipur during the current
year; and

(b) if so, the number of telephone
connections proposed to be increased by
the end of 1968 ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I K.
GUIRAL) : (a) Yes,

(b) It is proposed to provide an addi-
tional capacity of 300 lines in Imphal
exchange and the existing waiting list
is expected to be completely wiped out.
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PAPERS LAID ON THE TABLE
NOTIFICATION UNDER MINIMUM

WAGEs ACT
THE MINISTER OF LABOUR
AND REHABILITATION (SHRI

HATHI): I beg to lay on the Table a
copy of the Minimum Wages (Central
Advisory Board) Amendment Rules,
1967, published in Notification No.
GSR. 1905 in Gazette of India dated
the 22nd December, 1967, under sec-
tion 30A of the Minimum Wages Act,
1948, [Placed in Library. See No. LT-
—240/68]

12.27} hrs.
RE: BANK EMPLOYEES' STRIKE

SHRI S. M. BANERJEE (Kanpur):
What about the bank employees’ strike?
Some statement should be made by the
Deputy Prime Minister today. More
than a lakh of employees had gone on
strike. A statement has already been
made in the Rajya Sabha.

MR. SPEAKER : Order, order, It
is not proper to get up in this manner
and raise these things.

SHRI S. M. BANERJEE : He has
already made a statement in the Rajya
Sabba.

MR. SPEAKER : Every time he
cannot get up in this manner. I know
that there are several strikes; engineers
are on strike and engineers are being
arrested; some others are also on strike
and so on..

SHRI S. M. BANERJEE : This
strike was against the Bill.



